IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.
Report on :06-02-2025
Date 06.02.2025
. Dealing
. IName of the Applicant .
‘ PP Section
Order
13/2025 (06.02.2025 |"E {C)~ DILLIP SAMAL C.0 EgURg ptd. WRIT
: : 3403/2025 U . 2025-02- |BRANCH-7
OLD
04
Order
COURT
WP (C) - Dtd. WRIT
14/2025(06.02.2025 |0 05 o 0,, |J- D. MUDULI c.o. Tg. 2025-02— |BRANCH-4
04
Order
WP (C) - COURT |Dtd. WRIT
15/2025(06.02.2025 |5 05" .o |S. CHOUDHURY C.0. 0. 6l2025-02- |lBRANCH-8
05
Order
WP (C) - COURT |Dtd.
16/2025(06.02.2025 |, 0,00 ,c |H. K. PATRA c.o. No. & 12025-02-
04
Order WRIT
WP (C) - COURT |Dtd. BRANCH
)17/2025(06.02.2025 2105/2025 S. R. PATTNAIK C.0. NO. 6 |2025-02- |(DIVISTO
04 BENCH-1)
Order
BLAPL- COURT |Dtd.
)18/2025(06.02.2025 816/2025 BIJAY KUMAR BEHERA C.0. NO. & 2025-02-
04
Order
ABLAPL- COURT |Dtd.
)19/2025(06.02.2025 1100/2025 DEBASISH SAMAL C.0. NO. 6 |2025-02- BAIL-1
03
Order
BLAPL- COURT |Dtd.
20/2025106.02.2025 |-, 4,5 |J. C. BARAL C.0. NO. 6 12025-02-
04
ABLAPL- COURT giier
)22/2025/06.02.2025 1063/2025 MANOJA KUMAR MALLICK C.0. NO. 202502 BAIL-2
17
03
ABLAPL- COURT giger
)23/2025/06.02.2025 1071/2025 MANOJ KUMAR MALLICK C.O. TS. 202502~ BAIL-1
03




COURT

Order

ABLAPL- Dtd.
)24/202506.02.2025 8871/2024 GC JENA NO. 2025-02—
12
04
ABLAPL- COURT giger
)26/202506.02.2025 495/2025 |MK SWAIN NO. 2 0 e _gp- [BAIL-1
OLD
04
BLAPL- COURT giier
)27/202506.02.2025 8934/2024 B DAS NO. 2 2024-02—
OLD
04
BLAPL- COURT giger
28/2025106.02.2025  [0505 55, |D SWAIN NO. o ioe 0o
10
04
BLAPL- COURT giier
)30/202506.02.2025 8934/2024 B DAS NO. 2 5025-02—
OLD
04
BLAPL- COURT giier
)31/202506.02.2025 [ 505, (B DAS NO. | o 5_gp- [BAIL-2
12
04
BLAPL- COURT giger
32/202506.02.2025 [ 005 q,5  |PK LENKA NO. | ioe 0o
12
05
BLAPL- COURT gijer
)33/202506.02.2025 852 /2025 AK RANA NO. 2025-02— BATL-1
12
04
BLAPL- COURT giier
34/2025/06.02.2025 [0, 5,5 S BARIK NO. | io5_gp_ |BAIL-2
12
04
BLAPL- COURT gijer
35/2025106.02.2025 [, 5,5 DK BEHERA NO. | 555 gp- |BAIL-1
10
04
BLAPL- COURT gijer
)36/202506.02.2025 767/2025 G SUNDARAY NO. 2025-02—
10
04
BLAPL- COURT giger
37/2025(06.02.2025 [0 00 o |C SAMAL NO. o gae
10
04
WP (C) - COURT gijer
63/202506.02.2025 |51 f0%5,5 |P R PARIDA R
10
04
COURT Order
WP (C) - WRIT
)68/202506.02.2025 R K SAHU NO. Dtd.
1061/2016 10 2025-00- |BRANCH-S5




03

Order
COURT
WP (C) - Dtd. WRIT
69/2025/06.02.2025 |5 5077 R K SAHU Tg- 5025-02- |BRANCH-5
03
B (C) - COURT giier
70/2025106.02.2025 o 2] /505, R K MOHABHOT NO. | o5 0o
10
03
Order
COURT
WP (C) - Dtd. WRIT
71/2025(06.02.2025 |7 100501 |G C BARIK Tg- 5025-01— |BRANCH-8
28
CONTC- COURT giier
74/2025106.02.2025 | fo00 50,5, (B R KRR NO. | o5_gp_ |CONTEMPT
10
03
— COURT giier
76/2025(06.02.2025 |00y 5 0,, M/S BHABA RANJAN KAR NO. S oo5_0o-
10
03
CONTC- COURT giier
79/2025/06.02.2025 | /50550, M/S BHABA RANJAN KAR NO. 5 025_02-
10
03
CONTC- OURT giger
81/2025(06.02.2025 | /005 0,, [M/S BHABA RANJAN KAR NO. |55 0o
10
03
CONTC- COURT gijer
84/2025/06.02.2025 | /005, 0,, M/S BHABA RANJAN KAR NO. 5 025_02-
10
03
— COURT giier
185/2025/06.02.2025 | /000 50,, M/S BHABA RANJAN KAR NO.  1h005-02-
10
03
CONTC- COURT gijer
)86/202506.02.2025 5214/2024 B PANDA NO. 2025-02-
10
04
ABLAPL- COURT giier
)87/202506.02.2025 1238/2025 |FR BEHERA NO. 2025-02—
17
04
ABLAPL- COURT giier
88/2025/06.02.2025 [, 00, |PK BEHERA NO. | os 0o
17
04
Order WRIT
COURT
WP (C) - Dtd. BRANCH
89/2025/06.02.2025 |00 50,5 |S K PRADHAN Tg- 2025-02- | (DIVISIO
04 BENCH-1)
ABLAPL- COURT |Order
90/2025106.02.2025 | oo 5o, |PK SINGH No.  Ipta.




17 2025-02-
04
CMP- COURT giier
)91/2025|06.02.2025 170/2025 PRITAM KUMAR MOHANTY NO. 2025-02—
17
04
ABLAPL- COURT giger
192/2025 |06.02.2025 75" oo |AJAYA KUMAR PRADHAN NO. | oos_0ae
17
04
ABLAPL- COURT giier
)93/2025|06.02.2025 1222/2025 BALARAM SINGH NO. 2025-02— BAIL-1
17
04
Order WRIT
COURT
WP (C) - Dtd. BRANCH
94/202506.02.2025  [Zo0200 o, |S NAYAK Tg' 2025-02- | (DIVISIO
05 BENCH-2)
Order
COURT
WP (C) - Dtd. WRIT
)95/2025|06.02.2025 1867/2025 K K PANIGRAHTI Tg. 2025-02- |BRANCH-1
04
Order WRIT
COURT
WP (C) = Dtd. BRANCH
96/202506.02.2025  |[Joor o0, |S DASH Tg' 2025-02- | (DTVISIO
05 BENCH-2)
Order WRIT
COURT
WP (C) - Dtd. BRANCH
97/202506.02.2025 o000 0, |S NAYAK Tg. 2025-02- | (DIVISTO
05 BENCH-2)
Order WRIT
COURT
WP (C) — Dtd. BRANCH
198/202506.02.2025 | oor 0o B K PATI TS' 2025-02- | (DTVISIO
05 BENCH-2)
Order WRIT
COURT
WP (C) - Dtd. BRANCH
99/202506.02.2025  |Joeo 00 |J J PARIDA Tg. 2025-02- | (DIVISTO
05 BENCH-2)
Order
00/2025(06.02.2025 [ABLAPL™ 1oy sanoo EgURT ptd.
‘ Ve 1097/2025 © |2025-02-
17
05
Order
01/2025(06.02.2025 [PBLAPL= oy pas §8URT btd.
' Ve 1231/2025 " 12025-02-
17
04
Order
COURT
JCRLA- Dtd. CRIMINAL
02/2025106.02.2025 o0 )04 S CHOUDHURYTI NO.  0590-12- |APPEAL
23
31
CMP- COURT giier
03/202506.02.2025 | S o 0., |G. R. PATRA R
23
04
04/2025(06.02.2025 |CONTC- A. K. MISHRA (COURT |Order




04

7892/2024 NO. Dtd.
23 2025-02-
03
ARBA- COURT giger
05/2025/06.02.2025 5/2025 P. K. HAZARY NO. 2025-02— M.J.C
23
03
ABLAPL- COURT giger
06/2025/06.02.2025 1099/2025 AMLAN SHAKTI PAUL NO. 2025-02—
17
03
CONTC- COURT giger
07/2025/06.02.2025 7879/2024 B. BARIK NO. 2025-02— CONTEMPT
17
03
CONTC- COURT giier
08/2025/06.02.2025 §003/2024 A. K. PANDA NO. 2025-09-
17
04
Order WRIT
WP (C) - COURT |Dtd. BRANCH
09/2025106.02.2025 |, 309,5024 |R+ R+ DAS NO. 5|2025-04- | (DIVISIO
02 BENCH-1)
Order
WP (C) - COURT |Dtd. WRIT
10/2025106.02.2025 70, 0gp5 S+ MITRA NO. 5(2025-02- |BRANCH-1
05
Order
WP (C) - COURT |Dtd. WRIT
11/2025106.02.2025 3165/2025 M. DAS NO. 5 /2025-02- |BRANCH-4
04
Order
WP (C) - COURT |Dtd. WRIT
12/2025106.02.2025 1098/2025 P. K. LENKA NO. 5 /2025-02- |BRANCH-4
03
Order
WP (C) - COURT |Dtd. WRIT
13/2025106.02.2025 |59 5¢8/0004 |- K- JENA NO. 5 |2025-02- |BRANCH-2
03
Order
WP (C) - COURT |Dtd.
14/2025(06.02.2025 28765/2024 K. C. PANDA NO. 5 |2025-02-
03
Order
WP (C) - COURT |Dtd. WRIT
15/2025/06.02.2025 3410/2025 A. K. ROUT Mo, 52025-02- |BRANCH-2
03
Order
WP (C) - COURT |Dtd.
16/2025(06.02.2025 2706/2025 R. N. PATTNAIK NO. 5 |2025-02-
03
Order
BLAPL- COURT |Dtd.
17/2025(06.02.2025 676/2025 DP DASH NO. 5 12025-02-




Order

20

2025-02-

WP (C) - COURT |Dtd. WRIT
18/2025106.02.2025 1550, /50,5 |H- K. DASH NO. 5(2025-02- |BRANCH-3
04
Order
BLAPL- COURT |Dtd.
19/202506.02.2025 583/2025 |KSHITISH NO. 5 |2025-02- [BAIL-2
04
Order
WP (C) - COURT |Dtd. WRIT
20/2025106.02.2025 1826/2025 H. K. MOHANTA NO. 5 12025-02- |BRANCH-3
04
Order
WP (C) - COURT |Dtd. WRIT
21/2025/06.02.2025 3402/2025 R. K. SAHOO No. 5 |2025-02- |BRANCH-8
04
Order
WP (C) - COURT |Dtd. WRIT
22/2025/106.02.2025 32981/2024 S.K.BEHERA NO. 5 12025-02- |BRANCH-2
04
Order
WP (C) - COURT |Dtd. WRIT
23/2025/06.02.2025 32982/2024 S.K.BEHERA NO. 5 12025-02- | BRANCH-1
04
Order
WP (C) - COURT |Dtd. WRIT
24/2025/106.02.2025 32788/2024 B. TRIPATHY NO. 5 12025-02- |BRANCH-6
04
Order
WP (C) - COURT |Dtd.
25/2025/06.02.2025 28069/2024 A. PATTANAIK NO. 5 12025-02-
04
Order
WP (C) - COURT |Dtd. WRIT
26/2025106.02.2025 3089/2025 D. K. JENA NO. 51|2025-02- |BRANCH-1
04
Order
WP (C) - COURT |Dtd. WRIT
27/2025106.02.2025 3702/2025 S. BISWAL NO. 5 |2025-02- |BRANCH-2
05
Order
WP (C) - COURT |Dtd.
28/2025/06.02.2025 24018/2024 B. K. SETHI NO. 5 |2025-01-
30
Order
WP (C) - COURT |Dtd. WRIT
29/20251(06.02.2025 1867/2025 P. K. LENKA No. 5 |2025-02- |BRANCH-1
04
Order
COURT
WP (C) - Dtd. WRIT
33/2025/06.02.2025 5986/2024 S BISWAL 28. 5025-03— |BRANCH-6
07
4472025 06.02.2025 WE(C)= SABYASACHT PANDA, PRABHU PRASANNA ;gURT giier WRIT
' T 20971/2023 |BEHERA ’ : BRANCH-8




04

Order
COURT
WP (C) — Dtd. WRIT
45/202506.02.2025 |70 207 M NAYAK 28. 02 |omancH-g
04
Order
COURT
WP (C) - Dtd. WRIT
46/2025106.02.2025  |33475 5,3 D K MOHANTY NO. 2 |0 1-05- |BRANCH-7
OLD
01
Order
COURT
WP (C) - Dtd. WRIT
47/2025106.02.2025 325707 oM R ROUTRAY NO. 2 |0 s mRANCH-T
OLD
01
WP (C) = COURT giier
48/2025106.02.2025 3645/2025 SARAT KUMAR PRADHAN NO. 2 2025-02—
OLD
05
CRLA- COURT giier
49/202506.02.2025  ([(707, o |GANESH SAHOO NO. 2 [peSi o
OLD
04
CRLMC- COURT giier
50/2025106.02.2025 3541/2024 HEMANTA KUMAR TRIPATHY NO. 2 2025-02—
OLD
03
ABLAPL- COURT giger
51/2025106.02.2025 1215/2025 MR ROUTRAY NO. 2025-02- BATL-1
17
04
Order
52/2025(06.02.2025 (PELRAPLT lop paRTK ESURT btd.
: <02 1214/2025 * |2025-02-
17
04
ABLAPL- COURT giier
53/2025106.02.2025 1217/2025 K RASHID NO. 2025-02-
17
04
ABLAPL- COURT gi:er
54/202506.02.2025 [N |6 sAROO No. 0vS: . [BAIL-2
17
04
Order
55/2025(06.02.2025 |[PELAPL™ o oamaL ;gURT ptd.
: 02 1241/2025 * |2025-02-
17
04
Order
56/2025(06.02.2025 |(FBLAPL= e saHoO §8URT btd.
: 02 1245/2025 © |2025-02-
17
04
ABLAPL- COURT giier
57/202506.02.2025 (VUL M pas No. 55  [BAIL-2
17
05
WP (C) - COURT |Order WRIT
58/2025106.02.2025 1,05, ¢ /5019 |F K DAS NO. |Dtd. BRANCH




17 2025-02- |(DIVISIO
05 BENCH-2)
ABLAPL- COURT giier
59/2025(06.02.2025 |70 o AT NAYAK NO. 2| ool oo
OLD
05
Order
60/2025(06.02.2025 |(ABLAPL- v pag EgURg ptd.
' Ve 307/2025 "~ ©12025-02-
OLD
04
Order
61/2025(06.02.2025 |[PBLAPL~ g g EgURg ptd.
' Ve 876/2025 "~ ©12025-02-
OLD
05
ABLAPL- COURT gijer
62/2025(06.02.2025 1247/2025 |RR NAYAK NO. 2025-02—
17
04
Order WRIT
COURT
WP (C) - Dtd. BRANCH
63/2025/06.02.2025 04646/2019 S.R. PATTNAIK Tg- 2025-02- |(DIVISIO
05 BENCH-2)
Order WRIT
COURT
WP (C) - Dtd. BRANCH
64/202506.02.2025 3111/2025 |© R PATRA g?- 2025-03- | (DIVISIO
10 BENCH-2)
Order
COURT
WP (C) - Dtd. WRIT
65/202506.02.2025 | 000, |S K BISWAL g?- 2025-02- |BRANCH-2
05
Order
COURT
WP (C) - Dtd. WRIT
66/202506.02.2025 |70 0o o M R SAHOO g?. 2025-02- |BRANCH-3
04
N COURT giier
67/202506.02.2025 |, 0 o |DP DASH NO. | i oi g, [BRIL-1
21
04
b (C) COURT gijer
68/2025(06.02.2025 |51 ,7 -0 o |G SAHOO NO. oo -
21
05
Order
COURT
WP (C) - Dtd. WRIT
69/202506.02.2025 |5 o200, K N SAHOO g?- 2025-02— |BRANCH-8
04
COURT giier SECOND
70/2025(06.02.2025 |SA-32/1998 |Y DAS NO. | 0ss_02- |apPEAL
21
05
I COURT giier
72/202506.02.2025 543/2025 |5 BARIK NO. 2025-02—
21
04
73/2025/06.02.2025 |BLAPL- S BARIK (COURT |Order




05

628/2025 NO. Dtd.
21 2025-02-
04
ABLAPL- COURT giier
74/2025/06.02.2025 [ 05,5 |PK MOHANTY NO. | o5 0o
21
05
ABLAPL- COURT giier
75/202506.02.2025 [ ggo 50,5 |PK MOHANTY NO. oo c_gp- [BAIL-1
21
05
Order
COURT
WP (C) - Dtd. WRIT
77/202506.02.2025 40680/2023 |F N NAYAK gg. 2025-02—- |BRANCH-1
04
Order
COURT
WP (C) - Dtd. WRIT
78/202506.02.2025 |/ 105 5055 |P N NAYRK gg. 2025-02- |BRANCH-1
04
Order
WP (C) - COURT Dtd.
80/202506.02.2025 oo 0000 [R. K. BARIK No. 112025-02-
05
ABLAPL- COURT giier
82/202506.02.2025 [ o 5o, [R. K. BARIK NO. Do c_gp- |[BAIL-1
17
04
BLAPL- COURT giier
83/202506.02.2025 876/2025 B DAS NO. 2025-02— BATL-1
17
04
BLAPL- COURT giier
84/2025106.02.2025 1000 54, , AK MISHRA NO. | 055 gp- |BAIL-2
17
05
BLAPL- COURT gijer
85/2025|06.02.2025 | _ 00,5 |P BEHERA NO. i oo
17
04
BLAPL- COURT giier
86/2025106.02.2025 |50 5q,, BR SENAPATI NO. o5 0o
17
05
BLAPL- COURT giier
88/202506.02.2025 10359/2024 BISWAJIT SAHOO NO. 2025-02—
17
05
BLAPL- COURT giier
89/202506.02.2025 7680/2024 |55 PATTANAYAK R
17
04
BLAPL- COURT giier
190/202506.02.2025 133/2025 MR SAHOO Tg. 2025-02~ |BAIL=2




COURT

Order

91/2025(06.02.2025 )2 MR SAHOO wo. |>6: . [BAIL-2
172
BLAPL- COURT giger
192/202506.02.2025 123/2025 MR SAHOO NO. o5 gp- [BAIL-1
R
BLAPL- COURT giier
93/2025(06.02.2025 200 MR SAHOO NO.  oeSi oo
172
BLAPL- COURT giger
94/2025/06.02.2025 879/2025 SR MOHAPATRA NO. 2025_02_ BAIL-2
17|
BLAPL- COURT giier
95/20251(06.02.2025 9974/2024 SAROJA KANTA MANDAL NO. 2025_02_
172
WP (C) - COURT gijer
97/202506.02.2025 502700 IDILIP KUMAR SAHU R
R e
BLAPL- COURT giger
98/2025(06.02.2025 S/ 0, |G JAYASINGH T
17|
BLAPL- COURT gi:er
99/2025(06.02.2025 S0 M NAYAK no. >eS:
A e
BLAPL- COURT giger
00/2025(06.02.2025 5323/2023 SURENDRA DAS NO. 2025_02_ BAIL-1
17|
CRLMC- COURT gi:er
02/2025 (06.02.2025 | o 0", [R. K. BARIK T
L
Order WRIT
COURT
03/2025 (06.02.2025 ¥5é§>;025 PRASANTA KUMAR BARTK No. |oe%i ?E?gggIO
17 04 BENCH-1)
Order WRIT
COURT
04/2025(06.02.2025  [70(9)° Isroay kumar BEHERA o.  |oe%r ?i?ggglo
YT loa BENCH-2)
Order
COURT
WP (C) - Dtd. WRIT
)
05/202506.02.2025  [oe (2" |B. K. PATI N0 h25-02- |pRANCH-2
04
WP (C) - COURT |Order WRIT
06/2025(06.02.2025 BIJAY KUMAR BEHERA NO. Dtd. BRANCH
2992/2025 17 |2025-02- |(DIVISIO




| 04 BENCH-2)
WP (C) - COURT giier
, )
07/2025 (06.02.2025 3.7 [BIJAY KUMAR BEHERA Tg. 09502
04
WP (C) - COURT giier
) )
08/2025 106.02.2025 30700 [BIJAY KUMAR BEHERA Tg. 09502~
04
ABLAPT- COURT giier
09/2025 (06.02.2025 ([ >0 |JADUNATH PRADHAN NO. S op. |[BAIL-1
17
05
BLAPL- COURT giier
) )
10/2025 (06.02.2025 |2/ 00 GYANA RANJAN DHAL Tg. 09502
05
ABLAPL- COURT giier
11/202506.02.2025 (g0 "0 . INTRANJAN ROUT NO. G g |BAIL-2
17
05
BLAPL- COURT giier
12/2025 (06.02.2025 |7 70 0 |B DAS R
17
04
ABLAPT- COURT giger
13/2025 (06.02.2025 ([0 0. \SRINIBASH MOHANTY NO. ) 5i g, [BAIL-2
17
05
BLAPL- COURT gijer
14/2025|06.02.2025 11371/2024 B DAS NO. 2025_02_
17
04
ABLAPT- COURT giier
15/2025(06.02.2025 (177 |AMLAN SHAKTI PAUL NO.  |J5s g, [BAIL-1
17
04
ABLAPL- COURT gijer
16/202506.02.2025 ([0 |JADUNATH PRADHAN NO. )5l o, [BAIL-1
17
04
ABLAPL- COURT giier
18/2025 (06.02.2025 ([0 [DINESH KUMAR DALAI T
17
04
ABLAPT- COURT giger
'19/2025106.02.2025 [0, 5,5 (DILLIP SAMAL NO. o o5 0o
17
04
ABLAPT- COURT giier
20/2025 (06.02.2025 (000" 00 |P. K. BEHERA T
17
04
21/202506.02.2025 ?2??5;625 TUKUNA KUMAR MISHRA ;gURT giger




17 |2025-02-
04
ABLAPL- COURT giier
22/2025106.02.2025 1212/2025 JADUNATH PRADHAN NO. 2025_02_
17 o1
ABLAPL- COURT giger
23/2025/06.02.2025 1046/2025 AMLAN SHAKTI PAUL NO. 2025_02_ BAIL-2
17 -
Order
COURT
WP (C) - Dtd. WRIT
)
24/2025(06.02.2025 |52 o0 o [K.N.SAHOO Tg. 5025-02— |BRANCH-8
04
ABLAPL- COURT gijer
25/2025106.02.2025 949/2025 A. K. BEHERA NO. 2025_01_ BAIL-2
1715
ABLAPL- COURT giger
26/2025(06.02.2025 [ 0000 o |A. K. BEHERA NO. | ooe_0ae
17 0s
ABLAPL- COURT gijer
27/2025106.02.2025 855/2025 JADUNATH PRADHAN NO. 2025_02_ BAIL-2
17 oc
Order
COURT
WP (C) - Dtd. WRIT
)
28/202506.02.2025 |, 0700 . |S. K. SAHU Tg. 2055-09— |BRANCH-1
04
ABLAPL- COURT gijer
29/2025(06.02.2025 |70 o MR SAHOO NO. | ool o, [BAIL-1
17 05
ABLAPL- COURT giier
230/2025/06.02.2025 1178/2025 SARAT CHANDRA MEKAP NO. 2025_02_ BAIL-1
17 o5
RVWPET - COURT gijer
233/202506.02.2025 527/2024 |S- B- UDGATA NO. 202503~
10 1
WP (C) - COURT giier
34/2025(06.02.2025 50,2000 0 M K NAYAK NO. 2 |go0d 1o
OLD 31
Order
COURT
WP (C) - Dtd. WRIT
)
35/2025(06.02.2025 |0 575055 |C SAMAL ggb 2 15999-12— |BRANCH-3
31
WP (C) - COURT giier
36/2025(06.02.2025 |, )0 o M K NAYAK NO. 2 |go0d 1o
OLD 31
37/2025(06.02.2025  |CONTC- B B RAY (COURT |Order




5417/2024 NO. 2 |Dtd.
OLD 2025-02-
05
Order
COURT
RVWPET- Dtd. CIVIL
)
38/2025/06.02.2025 192/2019 A K PANDA ggb 2 2095-01- |[REVISION
31
Order
COURT
RVWPET- Dtd. CIVIL
)
239/202506.02.2025 112/2019 B K PANDA ggb 215025-01- |REVISTON
31
Order
COURT
RVWPET- Dtd. CIVIL
)
240/202506.02.2025 59/2019 A K PANDA ggb 2 15025-01- |REVISTON
31
Order
COURT
RVWPET- Dtd. CIVIL
)
41/2025/06.02.2025 927/2018 D BISWAL ggb 2 2025-01- |REVISTION
31
Order
COURT
RVWPET- Dtd. CIVIL
)
42/2025/06.02.2025 224/2018 A K PANDA ggb 2 2025-01- |REVISION
31
Order
COURT
RVWPET- Dtd. CIVIL
)
43/2025/06.02.2025 219/2018 A K PANDA ggb 2 2025-01- |REVISTION
31
Order
COURT
CRLMC- Dtd. CRIMINAL
)
50/2025/06.02.2025 12042024 M KAR Tg. 2025-02- IMIsc
14
Order
COURT
WP (C) - Dtd. WRIT
)
53/2025/06.02.2025 30976/2023 M R BARIK ggb 2 2025-02— |BRANCH-5
10
Order
COURT
WP (C) - Dtd. WRIT
)
56/2025/06.02.2025 27071/2022 RABI SAMAL ggb 2 2025-03- |BRANCH-4
20
Order
WP (C) - COURT |Dtd. WRIT
)
57/2025106.02.2025 501 9)50p5 |b- SAHOO NO. 1/9999-12- |BRANCH-8
31
Order
58/2025(06.02.2025 [y b0 [asuTOSH TRIPATHY R oot o, [BATL-1
05
Order
59/202506.02.2025  [SUo0t” . IBIBHUTT RANJAN MOHANTY R oot s
05
Order
CRLMC- COURT |Dtd.
)
60/2025/06.02.2025 450/2025 PRAKASH CHANDRA DASH NO. 1 |2025-02-

05




Order

WP (C) - COURT |Dtd. WRIT
)
61/2025 (06.02.2025  |g 7). [BALARAM SINGH vo. 1 |2025-02- |lmRANCH-8
04
Order
62/202506.02.2025 S0P [BALARAM SINGH Sal eI
04
Order
RPFAM- COURT Dtd. FIRST
)
63/2025(06.02.2025 -0 50 o [P K MOHANTY T e on |apmoar
05
Order
64/202506.02.2025 S0P [BATARAM STNGH R oS s g, [BATL-1
04
Order
CRLMC- COURT Dtd. CRIMINAL
)
65/2025(06.02.2025  ([o0C o |a K RoUL Sl oSN e
07
Order
67/202506.02.2025 570 [LAXMI CHARAN BEHERA R s 0. e B
05
Order
COURT
WP (C) - Dtd. WRIT
)
68/2025 (06.02.2025 |, 0000 M R ROUTRAY lzqg 2025-02 |BRANCH-T
24
CRLMC- COURT gi:er
69/2025(06.02.2025 [0 io” R, K. BARIK no. 55 ..
> o7
Order
COURT
WP (C) - Dtd. WRIT
)
70/202506.02.2025 1050 |6 gavsINGH N0 62502~ mmanci-6
17
FAO- COURT gi:er
71/202506.02.2025 540/2024 N. K. SATAPATHY NO. 2025_02_
25 |22
Order
COURT
WP (C) - Dtd. WRIT
)
72/2025(06.02.2025 |10 )" |G 5 MOHANTY N0, 025-03- |sRANCH-S
24
FAO- COURT giger
73/2025106.02.2025 | o 54,, N. K. SATAPATHY R
25 |22
CONTC- courr [010°"
74/2025106.02.2025 4288/2024 GANESWAR BEHERA NO. 9995_12_
25 2]
COURT |Order
75/2025(06.02.2025 [0 | PARIDA NO.  |Dtd.

25

2025-02-




04

ABLAPL- COURT giier
76/2025106.02.2025 1229/2025 HAREKRUSHNA DASH NO. 2025_02_
25 04
BLAPL- COURT giier
) * —-
77/202506.02.2025 10744/2024 M DAS Tg. 2025-02— |BATL-1
05
ABLAPL- COURT giier
78/2025106.02.2025 1225 /2025 MANOJ KUMAR MALLICK NO. 2025_02_ BAIL-1
15 04
BLAPL- COURT giier
79/2025106.02.2025 12022/2024 PK MOHANTY NO. 2025_02_
15 05
CRLA- COURT giier
80/2025/06.02.2025 842 /2024 G SAHOO NO. 2025_02_
15 04
Order
COURT
RSA- Dtd. SECOND
)
81/2025/06.02.2025 98/2024 MANGUL NAIK Tg. 2025-03— |APPEAL
24
Order
COURT
CRLMC- Dtd. CRIMINAL
)
82/2025106.02.2025 9247/2023 J SAHOO Tg. 2025-04- IMISC
10
BLAPL- COURT gijer
83/2025/06.02.2025 655/2025 DP DASH NO. 2025_02_
12 04
Order
WP (C) - COURT |Dtd. WRIT
)
84/2025106.02.2025 26/2025 L D PANDA o, 3ll2025-03- |lBRANCH-€
17
Order
BLAPL- COURT |Dtd.
) —
85/2025/06.02.2025 6053/2024 GK ROUT Mo, 32025-01- BAIL-2
30
Order
CRLMP- COURT |Dtd.
)
86/2025/06.02.2025 13/2025 D K NAIK No. 3 |2025-02-
05
Order
CRLMP- COURT |Dtd. WRIT
)
87/2025106.02.2025 | )5 54,5 (R MOHANTY NO. 3 12025-02- |BRANCH-8
05
Order
CRLMP- COURT |Dtd.
)
88/2025/06.02.2025 25/2025 G R PTRA No. 3 |2025-02-
05
89/2025 |06.02.2025 ZZ§§;;2024 S K BISWAL ;gURg giger




2025-02-
04
Order WRIT
COURT
WP (C) - Dtd. BRANCH
90/2025(06.02.2025 D K MOHANTY .
/ 2337/2025 © ggD 2 12025-02- | (DIVISIO
10 BENCH-2)
WP (C) — COURT giger
| .
91/202506.02.2025 3129/2025 | R PTRA 12«1) 202503
10
Order
WP (C) - COURT |Dtd.
92/2025 (06.02.202 K DA
/ 025 11922/2025 S NO. 5 2025-03-
10
Order
WP (C) - COURT |Dtd. WRIT
93/2025(06.02.2025
/ 1231/2025 | PANDA NO. 5 |2025-02- |BRANCH-8
04
Order
COURT
RSA- Dtd. SECOND
94/2025 06.02.202 R H R .
/ > 1410/2023 ouT Tg 9999-12- |APPEAL
31
Order WRIT
WP (C) = COURT |Dtd. BRANCH
95/2025(06.02.2025 A K JATI
/ 3333/2025 J NO. 6 |2025-02- |(DIVISIO
19 BENCH-2)
Order
RSA- DR Dtd. SECOND
96/202 .02.202
6/2025106.02.2025 /53 ,50p3 |5 MOHARANA (J)  |2025-02- |APPEAL
05
Order
COURT
CRLA- Dtd. CRIMINAL
97/2025 (06.02.202 R K MOH .
/ > 1123772022 OHANTY Tg 9999-12—- |APPEAL
31
Order WRIT
COURT
WP (C) - Dtd. BRANCH
98/2025 (06.02.202 A
/ 025 111702/2021 » C MOHAPATRA Tg' 2025-02- | (DIVISIO
04 BENCH-2)
Order
COURT
MATA- Dtd. FIRST
99/2025(06.02.2025 .
/ 11/2019 |F S PAIKRAY TS 2025-02- |APPEAL
05
Order
COURT
MATA- Dtd. FIRST
00/2025(06.02.2025 A PANDA .
/ 11/2019 Tg 2025-02- |APPEAL
05
Order
COURT
MATA- Dtd. FIRST
01/2025(06.02.2025 .
/ 3/2024 K N SAHOO TS 2025-02- |APPEAL
05
Order
COURT
MATA- Dtd. FIRST
02/2025(06.02.2025 P K MOHANTY .
/ 3/2024 © Tg 2025-02- |APPEAL
05
03/2025(06.02.2025  |MATA- S.S. PATTNAIK (COURT |Order FIRST




60/2020 NO. Dtd. APPEAL
12 2025-02-
05
Order
COURT
MATA- Dtd. FIRST
304/2025(06.02.2025 60/2020 S MOHANTY NO. 5025-02— |APPEAL
12
05
Order
COURT
MATA- Dtd. FIRST
305/2025106.02.2025 578/2023 |T CH SAHU NO. 5025-02- |APPEAL
12
05
I COURT giier
509/2025106.02.2025 10079/2024 |CC JENA NO. o5 gp- [BAIL-1
12
04
- COURT giier
310/2025(06.02.2025 10565/2024 |PX MISHRA NO. 2025-02—
12
04
ABLAPL- COUR? giier
311/202506.02.2025 148452004 ANAND JENA NO. 2 | i c_gp_ [BRAIL-1
OLD
04
ABLAPL- COURT giier
312/2025/06.02.2025 1035/2025 REK MALLICK NO. 2 | ¢ oo
OLD
05
CRLMC- COURT giier
313/202506.02.2025 375/2025 |1 R ROUTRAY NO. 2025-02—
15
14
— COURT giier
314/2025(06.02.2025 1345/2024 |- BEHERA NO. 2025-02—
15
04
CMP- COURT gijer
315/2025(06.02.2025 33/2025 A. K. BEHERA NO. 5025-03—
10
12
CMP- COURT gijer
316/2025106.02.2025 138372024 |b- MOHANTY NO. 202503~
10
12
o COURT giier
317/2025(06.02.2025 54/2025 B. BAISEKH NO. 2025-03-
10
12
CMP- COURT gijer
318/2025(06.02.2025 1200/2024 M- BEHERA NO. 202503
10
12
Order WRIT
COURT
WP (C) - Dtd. BRANCH
319/2025/06.02.2025 1256/2025 S. K. BISWAL Tg- 2025-01- | (DIVISIO
17 BENCH-3)




COURT

Order

TRP (C) - Dtd.
20/202506.02.2025 |, 50 J. SAHOO NO. 15005 03
14
12
TRPCRL- COURE giier
21/2025(06.02.2025 |1 S0 P. K. JENA NO. ol g3-
14
13
- COURT giier
22/2025106.02.2025 500 0, 0,, |P- K. MOHANTY NO. 2 S ol ga_
OLD
04
— COURT giger
23/2025(06.02.2025 |00 00, , [R. DAS NO.  1,405-03-
15
24
CRLMC- COURT giier
24/2025106.02.2025 | [0oh,0,, |[B. K. MOHANTY NO.  oooa 11—
15
11
— COURT giier
325/2025(06.02.2025 4034/2024 M- R. BARIK NO. 2025-02—
15
20
CRLMC- OURT giger
26/202506.02.2025 |10 B. DAS NO. 1,555 04ac
15
11
Order
COURT
CRLMC- Dtd. CRIMINAL
27/2025106.02.2025 00" 0o |N. MALLICK NO. 1S 0o5_02- IMTSC
15
05
— COURT giier
28/2025(06.02.2025 |0 o |S.K.BEHERA NO. 1o 025-02-
15
05
— COURT gijer
29/202506.02.2025 |0 0o |J. PRADHAN NO. 15025 02
15
05
— COURT giier
$30/2025106.02.2025 |5 |PK ROUTRAY NO. [ ol 9o [BAIL-2
15
05
CRLMC- COURT giier
31/202506.02.2025 |00 0o |J. PRADHAN O
15
05
Order
COURT
CRLMC- Dtd. CRIMINAL
32/2025106.02.2025 |/ 0055 [R. K. SARANGI NO. 1o 0o5-02- |MTSC
15
05
ABLADT- COURT |Order
33/202506.02.2025 [0 0, [BINDU SAGAR SWAIN NO.  |Dtd. BAIL-1
15 2025-02-




05

— COURT giger
34/2025106.02.2025 | ot 0 050 R. DAS NO. 15055 022
15
05
—— COURT giier
35/2025(06.02.2025 [, Jo " |S. CHOUDHURY T
15
04
- COURT giier
36/2025(06.02.2025 |00 o0, |T. BARIK NO. | Jioi go-
15
05
N COURT giger
37/2025(06.02.2025 |00 . |B. N. SAHU NO. e _0ae
15
04
Pno COURT giier
138/2025(06.02.2025 |, 0 B. MAHALI NO. | Jioi_g3-
15
10
BLAPL- COURT giier
39/2025(06.02.2025 |00 . |B. N. SAHU NO. e _0ae
15
04
— COURT giger
40/2025(06.02.2025 | /';" . |SANJIB KUMAR BHANJADEO NO. | 05i_ gy [BAIL-2
15
04
no COURT gijer
41/2025(06.02.2025 |52, 0,,  |S. K. SAHOO NO. e _03e
15
10
— COURT giier
42/2025(06.02.2025 |27 |SANJIB KUMAR BHANJADEO T
15
04
no. COURT gijer
43/2025(06.02.2025 |,/ 0"p 0., |J. DEHURY NO. o oo
15
05
— COURT giier
44/2025(06.02.2025 |/ . |AMLAN SHAKTI PAUL NO. oo _go-
15
04
Pao COURT giier
45/2025(06.02.2025 | 55,0, |J. DEHURY T
15
05
N COURT giger
46/2025(06.02.2025 |/, . |SANJIB KUMAR BHANJADEO NO.  |Jo5i g, [BATL-2
15
04
WP (C) - COURT |Order WRIT
47/2025(06.02.2025 |10, [P K. PARIDA "o 2 |ota. BRANCH-2




9999-12-
31
Order
ABLAPL- COURT |Dtd.
348/2025106.02.2025 1242/2025 S. CHOUDHURY NO. 2 |2025-02-
04
Order
WP (C) - COURT |Dtd.
349/20251(06.02.2025 24786/2024 D. D. MOHANTY NO. 2 12024-10-
22
Order
BLAPL- COURT |Dtd.
350/2025/06.02.2025 12363/2024 BINDU SAGAR SWAIN NO. 2 |2025-02-
04
Order
WP (C) - COURT |Dtd.
351/2025106.02.2025 30637/2024 K. C. PANDA NO. 1 12025-02-
19
Order
WP (C) - COURT |Dtd. WRIT
352/2025106.02.2025 33253/2024 S. P. SAMANTA NO. 1 |2025-02- |BRANCH-8
03
Order
WP (C) - COURT |Dtd. WRIT
53/2025106.02.2025 55953 /504 K+ SAHOO NO. 1/2025-02- |BRANCH-8
03
Order
BLAPL- COURT |Dtd.
354/2025106.02.2025 128282024 JADUNATH PRADHAN NO. 1 |2025-02- BAIL-1
04
Order
BLAPL- COURT |Dtd.
355/2025/06.02.2025 701/2025 SUVENDU BARIK NO. 1 2025-02-
05
Order
ABLAPL- COURT |Dtd.
356/2025/06.02.2025 1209/2025 SUSANTA KUMAR LENKA No. 1 |2025-02- BAIL-2
05
WP (C) - COURT gijer
357/2025(06.02.2025 33120/2024 G. C. JENA NO. 202502~
12
25
ABLAPL- COURT giier
358/2025/106.02.2025 1187/2025 SANJIB KUMAR BHANJADEO NO. 2025-02— BAIL-1
12
05
Order
RPFAM- COURT |Dtd.
359/20251(06.02.2025 348/2024 SARAT DASH NO. 3 12025-02-
03
CRLA- COURT giier
360/2025/106.02.2025 1086/2024 MRUTYUNJAY MOHANTY NO. 2 2025-02—
OLD
04
61/2025(06.02.2025 |CRLA- R. K. MALLICK (COURT |Order




1283/2024 NO. 2 |Dtd.
OLD 2025-02-
05
_— COURT giier
362/2025106.02.2025 1273/2024 R. K. MALLICK NO. 2 202502~
OLD
05
Order
COURT
RVWPET- Dtd. CIVIL
364/2025106.02.2025 212/2018 A.K.PANDA NO. 2 5025-01- |REVISTON
OLD
31
Order
COURT
WP (C) - Dtd. WRIT
368/2025(06.02.2025 2826/2025 P. K. MOHANTY NO. 2 5025-02— | BRANCH-1
OLD
04
B (C) - COURT giier
369/2025106.02.2025 820/2025 DR.PURUSOTTAM CHULI NO. 2 2025-01—
OLD
28
CONTC- COURT giier
370/2025106.02.2025 4197,2024 B.K.SWAIN NO. 2 5025-02
OLD
04
Order
COURT
CRLMC- Dtd. CRIMINAL
371/2025106.02.2025 2834/2022 D K DALAI NO. 2 2025-01- MISC
OLD
29
_— COURT gijer
372/2025106.02.2025 1100/2024 SRINIBASH MOHANTY NO. 2 202504
OLD
15
BLAPL- COURT giier
373/2025106.02.2025 887/2025 B. K. BEHERA NO. 2 2025-02—
OLD
05
— COURT gijer
374/2025106.02.2025 454/2025 PABITRA KUMAR MOHANTY NO. 2 2025-02—
OLD
04
Order
COURT
WP (C) - Dtd. WRIT
375/2025(06.02.2025 3749/2025 R. K. ROUT NO. 2 9999-12- |BRANCH-8
OLD
31
Order
COURT
RVWPET- Dtd. CIVIL
376/2025106.02.2025 91/2019 D K BISOI NO. 2 2025-01- |REVISION
OLD
30
Order
COURT
RVWPET- Dtd. CIVIL
377/2025106.02.2025 92/2019 D K BISOI NO. 21,055 01- |[REVISTON
OLD
30
Order
COURT
RVWPET- Dtd. CIVIL
379/2025(06.02.2025 83/2019 D K BISOI ggb 2 15025-01~ |REVISION

30




Order

ABLAPL- Dtd.
)21/2025/106.02.2025 1104/2025 SWASTIK RATH GENERAL 2025-02—
03
Order
WP (C) - Dtd.
)25/2025106.02.2025 2567/2025 LALATENDU SAMAL GENERAL 2025-02-
04
Order
CRLMC- Dtd.
)29/2025106.02.2025 452/2025 PRATIMA NAYAK GENERAL 2025-02—
05
0Jc- Entire
)38/2025106.02.2025 17415/2001 SOUBHAGYA KUMAR DASH GENERAL Brief
0JC- Entire
)39/2025106.02.2025 17415/2001 SOUBHAGYA KUMAR DASH GENERAL Order
Order
WP (C) = Dtd. WRIT
)43/2025106.02.2025 20971/2023 MAHESWAR JATI ADVOCATE GENERAL 2025-02- |BRANCH-8
04
Order
WP (C) - Dtd. WRIT
)44/2025/106.02.2025 26542/2022 MANOJ KUMAR RANA GENERAL 2025-01- |[BRANCH-3
07
Order
BLAPL- Dtd.
)45/2025106.02.2025 910/2025 RAJENDRA NARAYAN ROUT GENERAL 2025-02- BAIL-2
05
Order
WP (C) — Dtd.
)46/2025/06.02.2025 3601/2025 ASHIMA RAO GENERAL 5025-02—
04
Order
BLAPL- Dtd.
)47/2025106.02.2025 12759/2024 SOUMYA KANTA TRIPATHY GENERAL 2025-02— BAIL-1
04
Order
WP (C) - Dtd.
)48/2025/106.02.2025 3754/2025 DR. JITENDRA KUMAR LENKA GENERAL 2025-02-
05
Order
CONTC- Dtd.
)49/2025106.02.2025 6254/2024 DEBENDRA BEHERA GENERAL 2025-01-
31
Order
CONTC- ADV. TRILOCHAN Dtd.
43/2025106.02.2025 150565022 |PANTGRAHT, R.R.DASH, D.NAYAK, S.MISHRA [CONERAL 2023-05- |CONTEMPT
01
Order
BLAPL- Dtd.
76/2025106.02.2025 65/2025 PREETAM MISHRA GENERAL 2025-02—
05
FAO- Order MISC.
79/2025106.02.2025 12/2018 MANOJ KUMAR RANA GENERAL Dtd. APPEAL
2025-01- |SEC.




24

cro giger MISC.
81/2025/06.02.2025 417/2018 MANOJ KUMAR RANA GENERAL 2025-01— APPEAL
SEC.
31
RPFAM- Entire FIRST
87/2025/06.02.2025 6/2024 ROSHAN MISHRA GENERAL Document |[APPEAL,
Order
ABLAPL- Dtd.
96/2025/06.02.2025 1236372024 UMA SHANKAR PATEL GENERAL 2025-02— BAIL-2
05
Order
TRP (C) - Dtd.
)
01/2025/06.02.2025 19/2025 DEBIDUTTA MOHAPATRA GENERAL 2025-02—
04
. WRIT
Petition
WP (C) - ) BRANCH
)
17/2025/106.02.2025 9906/2012 DEBARCHAN PRADHAN GENERAL Ziﬁ2xures (DIVISIO
BENCH)
. WRIT
Petition
WP (C) - . BRANCH
)
31/2025/06.02.2025 3501/2014 DEBARCHAN PRADHAN GENERAL X;sz e (DIVISIO
u BENCH)
Order
WP (C) - Dtd. WRIT
)
51/2025/06.02.2025 5050/2024 MANOJ KUMAR RANA GENERAL 2024-03— |BRANCH-6
15
Order
WP (C) - Dtd.
)
55/2025106.02.2025 2717272024 MANOJ KUMAR RANA GENERAL 2024-12—
17
Order
ABLAPL- Dtd.
308/2025106.02.2025 805/2025 ARUN KUMAR BEHERA GENERAL 2025-01- BAIL-2
31
Order
CONTC- btd.
378/2025106.02.2025 54482024 SWADHIN KESARI SINGH GENERAL 5025-02-
06
Order
WP (C) - Dtd.
)40/2025/06.02.2025 9765/2025 B. N. SHADHANGI GENERAL 2025-02-
05
Order
WP (C) - Dtd. WRIT
)41/2025/06.02.2025 2769/2025 B. N. SHADHANGI GENERAL 5025-02- |BRANCH-8
05
Order
CRLMC- btd.
42/2025106.02.2025 200, o, |C. R. KAR GENERAL 2025-01—
31
WP (C) - WRIT
)50/2025(06.02.2025 21159/2017 M NAYAK GENERAL BRANCH-8
)51/2025(06.02.2025  [WP(C) - P K SWAIN GENERAL | |




9196/2006

BLAPL-
)52/20251(06.02.2025 3212/2024 D R NATH GENERAL
ABLAPL-
)53/20251(06.02.2025 1186/2025 S K PANDA GENERAL
WP (C) -
)54/2025/06.02.2025 789/2005 M ROUT GENERAL
)55/2025 (06.02.2025 | CHE P BASTIA GENERAL
Tee 1340/2024
WP (C) - WRIT
)56/2025/06.02.2025 18818/2023 J M BEHERA GENERAL BRANCH-6
RSA- SECOND
)57/2025/06.02.2025 19272002 I PANDA GENERAL APPEAL
WP (C) - WRIT
)58/2025/06.02.2025 20497/2023 J M BEHERA GENERAL BRANCH-5
WP (C) - WRIT
)59/2025/06.02.2025 20497/2023 J M BEHERA GENERAL BRANCH-5
JCRLA- CRIMINAL
)60/2025/06.02.2025 14/2009 P C MISHRA GENERAL APPEAL
61/202506.02.2025 |"E(C)~ P K SWAIN GENERAL
Tee 2527/2004
no MISC.
)62/2025/06.02.2025 A PRUSTY GENERAL APPEAL
378/2017
SEC.
WRIT
WP (C) - BRANCH
)64/2025/06.02.2025 97301/2023 M NAYAK GENERAL (DIVISIO
BENCH-3)
WP (C) - WRIT
)65/2025/06.02.2025 883/2025 S K NAYAK GENERAL BRANCH-2
WRIT
WP (C) - BRANCH
)66/2025/06.02.2025 38431/2023 P K BEHERA GENERAL (DIVISIO
BENCH-2)
WRIT
WP (C) - BRANCH
)67/2025(06.02.2025 38398/2023 P K BEHERA GENERAL (DIVISIO
BENCH-2)
BLAPL-
)72/2025/06.02.2025 5297/2024 J SAHOO GENERAL BAIL-2
. MISC.
)73/2025/06.02.2025 380/2022 S PANIGRAHI GENERAL APPEAL

SEC.




SA-
)75/2025(06.02.2025 340/1980 DAS GENERAL
WP (C) -
)77/2025 106.02.2025 31160/2024 J B ROUT GENERAL
WP (C) - WRIT
)78/202506.02.2025 30947/2024 |F N NAYAK GENERAL BRANCH-3
WP (C) - WRIT
)80/2025 106.02.2025 30948/2024 P N NAYAK GENERAL BRANCH-3
WP (C) - WRIT
)82/2025 106.02.2025 88/2025 B ROUT GENERAL BRANCEH-4
183/2025 (06.02.2025 | CHE” K BISWAL GENERAL
SR 1144/2016
WP (C) -
30/202506.02.2025 113272005 |7 SAHOO GENERAL
WRIT
WP (C) - BRANCH
31/202506.02.2025 8373/2009 SUNDARA GENERAL (DIVISIO
BENCH)
MATA- FIRST
32/202506.02.2025 82 /2022 C PANDA GENERAL ADDRAL
CONTC-
34/202506.02.2025 526/2013 K MOHANTY GENERAL CONTEMPT
35/202506.02.2025 |"ELC)- K MEHER GENERAL
' i 24785/2024
ABLAPL-
36/202506.02.2025 122072025 K BEHERA GENERAL BATL-1
ABLAPL-
37/202506.02.2025 119172025 K BEHERA GENERAL BATL-1
WRIT
WP (C) - BRANCH
38/202506.02.2025 3269/2025 P KAR GENERAL S,
BENCH-2)
WP (C) -
39/20251(06.02.2025 24296/2024 P KAR GENERAL
WP (C) - WRIT
40/2025/06.02.2025 1875 /2025 MOHARANA GENERAL BRANCH-S
ABLAPL-
41/202506.02.2025 1125/2025 |P K BEHERA GENERAL BAIL-1
ABLAPL-
42/202506.02.2025 956/2025 |P K BEHERA GENERAL BAIL-2
ABLAPL-
71/202506.02.2025 1042/2025 |P K DALAI GENERAL BATL-2
32/2025|06.02.2025  |BLAPL- 'P.K DASH GENERAL | BATL-2




12352/2024 Dtd.

2025-02-

03

Order
44/2025(06.02.2025 e, [PRADIPTA BEURA GENERAL S one

03

Order
45/2025(06.02.2025 02" |PRADIPTA BEURA GENERAL e eae

03

Order
46/2025(06.02.2025 ot . |p. BEURA GENERAL S oy, [BAIL-1

29

Order
47/2025106.02.2025 ??g%sgazg) PRADIPTA BEURA GENERAL 5825_02_ BAIL-1

03

Order
48/202506.02.2025 23??58;5 PRADIPTA BEURA GENERAL 2825_01_

29

Order
49/2025(06.02.2025 (7207 [PRADIPTA BEURA GENERAL i o, BATL-1

03

RVWPET- CIVIL

)
52/2025(06.02.2025 |2V 70 T |1 sETHI GENERAL eTetoN
54/2025(06.02.2025 12 0C)7 I8 PRUSTY GENERAL

Order
66/202506.02.2025 >0 T0C  |PRADIPTA BEURA GENERAL e o

03
06/202506.02.2025 |10 517 Ik maANDAL GENERAL e NCH_4
07/2025(06.02.2025 qugés)l;zoll P N NAYAK GENERAL YQE;EEICH—l

Order
63/2025(06.02.2025 519" huanog kumar panT GENERAL e o I

05
65/202506.02.2025 121507 15 saROO GENERAL

Order
66/2025(06.02.2025  [FoUPEe  |MANOT KUMAR PANT GENERAL i 4. [BAIL-1

05

Order
67/202506.02.2025  (TorlC o MANOJ KUMAR PANT GENERAL Dtd.

2025-02-




05




